
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 10306 0 29 29 0 0 12 12 10323

CIVIL SECOND   APPEAL 3221 0 17 17 0 0 11 11 3227

EX. FIRST APPEAL 52 0 0 0 0 0 0 0 52

EX. SECOND APPEAL 10 0 0 0 0 0 0 0 10

CIVIL MISC. APPEAL 29587 9 146 155 0 13 49 62 29680

CIVIL REVISION 688 0 10 10 0 0 15 15 683

CIVIL REVIEW 634 6 8 14 0 4 18 22 626

CUSTA (CUSTOM APPEAL) 14 0 0 0 0 0 0 0 14

INCOME TAX REF. 3 0 0 0 0 0 0 0 3

OTHER TAX REF. 2 0 0 0 0 0 0 0 2

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 408 0 0 0 0 0 0 0 408

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 755 0 0 0 0 0 8 8 747

TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1

COMPANY PETITION 18 0 0 0 0 0 2 2 16

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 13 0 30 30 0 0 1 1 42
CIVIL TRANSFER APPLICATION 333 0 11 11 0 0 5 5 339

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

ELECTION PETITION 2 0 0 0 0 0 0 0 2
SPECIAL APPEAL ( CIVIL) 8 0 0 0 0 0 0 0 8

SPECIAL APPEAL ( WRIT) 1828 82 0 82 0 55 0 55 1855

CIVIL CONTEMPT 5133 8 49 57 0 10 8 18 5172

CIVIL WRIT 67966 74 1369 1443 0 51 943 994 68415

OOS 1 0 0 0 0 0 0 0 1

CENTRAL EXCISE APPEAL 182 0 0 0 0 0 0 0 182

CROSS OBJECTION 1042 0 0 0 0 0 0 0 1042

CIVIL REFERENCE 1 0 0 0 0 0 0 0 1

C.M.AP. (WAKF TRIBUNAL) 17 0 0 0 0 0 0 0 17

          TOTAL  “A” 122244 179 1669 1848 0 133 1072 1205 122887

CRIMINAL SIDE

MURDER REFERENCE 5 0 0 0 0 0 0 0 5

CRIMINAL APPEAL 22018 21 157 178 0 10 89 99 22097

CRIMINAL REVISION 9341 0 92 92 0 0 114 114 9319

9619 0 667 667 0 0 564 564 9722

2374 0 1030 1030 0 0 1167 1167 2237

CR. CONT. PETITION 2 0 0 0 0 0 0 0 2

CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0

HABES CORPUS 98 24 0 24 0 30 0 30 92

CR. L TO A 805 1 23 24 0 0 24 24 805

CRLW 403 26 120 146 0 15 127 142 407

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 44666 72 2089 2161 0 55 2085 2140 44687

TOTAL A + B 166910 251 3758 4009 0 188 3157 3345 167574

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

DECEMBER-2022

CRL. MISC. PET.
U/S 482 CR. P.C.

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C.



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

               DECEMBER—2022

KIND OF CASES
01/08/22 I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

531 30 86 116 0 22 114 136 511

2272 0 55 55 0 0 93 93 2234

9773 0 620 620 0 0 443 443 9950

55 0 79 79 0 0 68 68 66

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

277 4 40 44 0 4 45 49 272

           TOTAL -C 12908 34 880 914 0 26 763 789 13033

CRIMINAL TRANSFER PET. 37 0 4 4 0 0 1 1 40

0 0 0 0 0 0 0 0 0

           TOTAL -D 37 0 4 4 0 0 1 1 40

TOTAL  C+D 12945 34 884 918 0 26 764 790 13073

TOTAL A+B+C+D 179855 285 4642 4927 0 214 3921 4135 180647

17 0 0 0 0 0 0 0 17

8 0 0 0 0 0 0 0 8

3 0 0 0 0 0 0 0 3

1982 0 29 29 0 0 19 19 1992

741 0 17 17 0 0 9 9 749

4205 8 77 85 0 8 28 36 4254

350 0 10 10 0 0 7 7 353

4 0 0 0 0 0 0 0 4

0 0 0 0 0 0 0 0 0

324 0 11 11 0 0 5 5 330

17 0 0 0 0 0 0 0 17

1392 79 0 79 0 48 0 48 1423

40472 40 1364 1404 0 44 837 881 40995

TOTAL -E 49515 127 1508 1635 0 100 905 1005 50145

1507 1 38 39 0 3 52 55 1491

CIVIL MISC. CASE 2983 30 11 41 0 36 36 72 2952

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 49 0 0 0 0 0 1 1 48

TOTAL -F 4539 31 49 80 0 39 89 128 4491

TOTAL  E+F 54054 158 1557 1715 0 139 994 1133 54636

TOTAL- MISC.  (C+D+E+F) 66999 192 2441 2633 0 165 1758 1923 67709

TOTAL  A+B+C+D+E+F 233909 443 6199 6642 0 353 4915 5268 235283

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.
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